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DR. St1BBAiMANlAlI SW AMY: In 
Bombay there are two parts-rural 
Bombay ancI 1I1'Iba.n Bombay. The 
8lum part is rural Bom.bay. I would 
like Shri Parulekar to come to my 
constituency. I have been to his con-
stituency. I know .. (Lnterruptions). 

MR. SPEAKER: Why not I as well 
to safeguard him? 

DR. SUBRAMANIAM SWAMY: 
Parliamentary delegation, Sir. 

MR. SPEAKER: O.K. 

DR. SUBRAMANIAM SWAMY: I 
would like the Minister to benefit 
from the mistakes of China in regard 
to the bare footed doctors. You can-
not afford to play with the number 
of years a doctor has to go through 
to be a doctor. It is well knOwn and I 
have done the FUrVey of my constitu-
ency. 99 per ccnt of the diseases are 
common rather they are 75 in number 
and they can be cured by fifteen well 
established medicines, A package 
course to come in for the benefit of 
rural are-as can be considered. Has 
the Government considered alter-
native proposals of making easy quick 
package course for the village? A 
school master or the village level 
worker can do the work of a doctor 
without being called a doctor. (In-
terruptions) • 

SHRt K LAKKAPPA: 
cture. 

DR. SUBRAMANIAM 
Shri Lakkappa needs 
ftrst. 

Acupun-

SWAMY: 
puncturlDg 

MR. SPEAKER: Inftation .... (In-
teffU.ptions). 

SHRI B. SHANKARANAND: It 
should be the concers of the House 
that the rural mass Or the rural people 
of this country also get good medical 
treatment at the hands of good 
doctors. It is not that third rate medi-
cal care can be ,given to the rural 

masses and the first rate medical care 
can be reserved for the urban areas. 
It is not that. Please look to the ap-
proach. We cannot neglect this care 
Of the rural masses in all aspects. 

In this country we are producing 
near about 12,500 doctors-MBBS 
allopathic doctors. Besides, there are 
ayurvedic, homoeopathic and unani 
doctors. 

SHRI K. LAKKAPPA: 
doctors. 

Quack 

SHRI B. SHANKARANAND: So, 
you want to produce three year 
MBBS course doctors also! I leave it 
to the House. The entire matter is 
under consideration, 

MR. SPEAKER: The tendency to 
flock to the urban areas should be 
stopped. 

SHRI B. SHANKARANAND: You 
are correct, Sir. 
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THE DEPUTY MINISTER IN TUB 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAlRS (SHRI (MAL-
LIKARJUN): (a) to (d) A state-
ment is laid on the Table of the 
Sabba. 

Statement 

(a) Out of 2288 trains, 1151 trains 
ran late on Bareilly-Kasganj section 
during the period 1980-81 (upto 
Feb. '(81). 

(b) and (c) The punctuality of 
trains was affected adversely on 
account of severe power cut by Ut-
tar Pradesh Electridty Board in Ku-
ganj and Bareilly City loco running 
sheds which aft'ected locomotives 
availability. besides miscreant acti-
vities, frequent public and staff agita-
tions etc. 

(d) The punctual running of trains 
including these running on Bareilly 
Kasganj section is being watched 
closely at all levels. Avoidable deten-
tions are taken up immediately and 
remedial punitive action taken to im-
prove the running of trains. Close 
liaison is being maintained t~ the 
State Government authorities to ap-
prehend miscreants. 
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Uncleared Cargo Lying ill Transit 
Sheds and warehouses of Bombay 

Port Trust 

*435 SHRI B. V. DESAI: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a) whether the transit sheds and 
warehouses of th€' Bombay Port 
Trust are once again full of uncleal'p.d 
imported goods after a lapse of over 
two years; 

(b) whether it is a fact that against 
the normal capacity of 3.5 lakhs 
packages, these places have been 
stocked with over 8.24 lakhs of 
packages tlhus indicating slow pace 
'Of clearance df the goods; 

(c) if so. the main reasons there-
for; and 

(d) what steps are Ibeing taken to 
clear the goods from the Port? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATlL): (a) to (d). A state-
ment is laid on the Table of the Lok 
Sabba. 

statement 

(a) to (c). Bombay Port has been 
facing congestion In its docks due to 
slow clearanCe of imported ~  for 
quite some time past. The recent 
strike of the employees of Clearing 
Agents 'trOm 21 February 1981 to 9 
Mareh 1981, however, led to Il"eater 

congestion because of non-clearance of 
cargo. The number of packages in-
creased, from 6.91 lakhs On the eve of 
strike to about 11.73 1akhs on 9 March, 
1981 in the warehouses, transit sheds 
and open space. 

The storage capacity ot Bombay 
Port's warehouses alone has been 
computed broadly at 3.5 lakh packages. 

(d) Various steps have been taken 
by Bombav Port Trust authorities to 
improve the pace of clearance of 
cargo. Thus, 'free period' has been 
reduced from 4 to 3 days and demur-
rage charges increased. To dispo3e 
of packages, over two months, fre-
quent auctions, preceded by wide 
publicity, are being held. Besides, 
more areas are being declared as 
Customs areas with the concurrence 
of the Customs authorities. 

To overcome the problem caused 
by the recent strike of the employees 
of the Clearing Agents, steps like 
arranging round-the_clock deliveries 
fur a week after the end of strike 
without recovery of night/holiday 
work charges, and earmarking all 

open area of 7 acres for storage of 
cargoes (after their clearanCe fI'om 
the docks but awaiting onward trans-
portation by rail/road have been 
taken). On 18 March, 1981, the total 
number of packages was about 8.'78 
lakhs. 

SHRI B. V. DESAI· Sir, the Minis.. 
ter is very prompt in 'giving the latest 
figure of the uncleared packages as 
on 18th March. 1981. It is about 8.78 
lakh packages. He has mentioned 
that it is because of the employees' 
strike. 

May I ask the Hon. Minister whe-
ther in view of the permanent and 
continuing problem of congestion of 
capacity, the Government has any 
plans to expand the stora«e capa-
city? 

Secondly, may I know whether the 
Government would aucment the ea. 
paeity by opening. up soma of the 




